1 637

BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 68 OF 2022
IN THE MATTER OF:

RAMAN SHARMA

...... Applicant

Versus

STATE OF HARYANA AND OTHERS

...... Respondents

Written statement of T.L. Satyaprakash,
Director General, Department of Town &

Country Planning, Haryana on behalf of
respondent no. 4.

1. That this reply is being filed in compliance to the orders of this
Hon’ble Court dated 11.01.2023 and subsequent orders dated
15.03.2023. It is further submitted that a reply has already been
filed on behalf of answering respondent on 09.01.2023 and was
duly taken on record by this Hon’ble Court, therefore, the

submissions made in the said reply may kindly be considered as

part and parcel of this reply.

2. That this Hon’ble Court vide order dated 11.01.2023 had directed
to furnish a detailed reply on behalf of respondent no. 2 i.e., the
Department of Town and Country Planning, Haryana alongwith
requisite details regarding measurement of the areas of green belt

occupied. The relevant paras of the aforesaid orders are reproduced

as under; -



“4. Reply on behalf of respondents no. 2 and 3 have
been filed vide emails dated 09.01.2023. Reply on

behalf of respondents no. 1, 4, 5 and 6 have been filed

vide emails dated 10.01.2023.

S. In view of the averments made in the application
and observations made in the report of the Joint
Committee, we consider it appropriate to have response
of M/s Malibu Estate Put. Ltd, who stands impleaded
as respondent No. 8. The Registry is directed to amend
memo of parties to the application. Notices be issued to
respondent no. 8 and be served on respondent no. 8
through the District Magistrate, Gurugram. For this
purpose notice issued to the respondent no. 8 be sent
to the District Magistrate, Gurugram by E-mail for
getting service of the same effected on it and sending
his report in this regard.

6. Learned counsel for respondents no. 2, 4 and 7 also
seek time to file detail reply/response on their behalf.
The request is allowed. Reply/response on behalf of
respondents no. 2, 4, 7 and 8 be filed within two
months by e-mail at Judicial-ngt@gov.in preferably in
the form of searchable PDF/OCR supported PDF and
not in the form of Image PDF. Requisite details
regarding measurements of area of green belt occupied,
regarding removal of construction waste with dates of
dumping and removal, quantity dumped and area
occupied by dumping and constructions, if any being

raised, be mentioned in the replies.”

638



.QT

: 639

That the main plea of the Appellant in the present application is
w.r.t violation of the Environmental laws and inaction on the part
of respondent Departments for placement of 10 DG sets in the
green belt without any approval in the integrated plotted colony
namely Malibu Town, Gurugram. It has been further alleged that
the chimneys of all DG sets do not extend above the roof heights of

residential towers but end right above the DG sets.

That the present matter pertains to the Residential Plotted colony
namely Malibu Town, Sector-47 & 50, Gurugram, which comprises
of various licenses having total area measuring 204.796 acres,
granted under the provisions of section 3 of the Haryana

Development and Regulation of Urban Areas Act, 1975 (hereinafter

referred Act no. 8 of 1975).

The details of the licenses of the colony alongwith the area for

which completion certificate stands granted, are as under: -

Sr.

License | Date of | Area Validity of | Date of | Area  for | Balance
No | No. licenses (in license grant of | which part | area  for
acres) part completion | which,
completion | certificate | CC is to
certificate was issued | be issued
1 71-75 | 28.10.1992 | 107.682 27.10.2019 | 23.02.1996 97.282 | 10.4 (GH)
of
1992
2 |4-8 of| 18.03.1993 16.18 | 17.03.2020 | 03.05.1996 16.08 | 0.10 (GH)
1993
3 15-19 | 08.12.1994 14.962 | 07.12.2019 | 03.05.1996 10.332 & | 1.69 (GH)
of & 2.94
1994 06.06.2003
4 |48 of|15.11.1995 26.83 | 14.11.2019 | 05.02.2003 26.83 Nil
1995
5 |36-46 |21.07.1997 14.461 | 20.07.2019 | 05.02.2003 14.461 Nil
of
1997
6 15 of | 31.01.2008 24.681 | 30.01.2020 | 27.09.2016 24.681 Nil
2008
Total 204.796 - - 192.60 3.19
Percentage 94.04

g
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The layout plan of the said colony was approved by the

Department bearing drawing no. 1458 dated 03.01.2008,

That the role of the Department of Town and Country Planning is
w.r.t grant of license to develop a colony as per section 3 of the
Haryana Development of Urban Areas Act, 1975 (hereinafter
referred to as Act of 1975) and to ensure the compliance of the
conditions of the license, approved layout plan as well as the

building plans, as the case may be.

That this Hon’ble Court has recorded its observations during the
hearing on 15.03.2023 on the Reply filed by the respondent
Department on 09.01.2023 and has observed that there is
contradictory stand on the permissions granted for allowing DG
sets in green areas. The said observation as recorded in para no. 11
& 12 of the order dated 15.03.2023 of this Hon’ble Court is

reproduced as under: -

“11. It may be observed here that the grievance in the
application is regarding running of 10 DG sets in
greenbelt without any approval in violation of
environmental norms, dumping of construction waste in
green area and raising of unauthorized constructions.

12. In its report dated 10.08.2022, the Joint Committee
had mentioned that the DTP(P) had accepted that they
had not given any permission for placement of any DG
sets in the green area but subsequently in its reply
filed vide email dated 1 0.01.2023, Respondent No. 4

has taken contradictory stand that no Objection to
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placement of DG sets in Green Area was conveyed by

the department to DTP(E), Gurugram.”

That it is not disputed that District Town Planner (P), Gurugram as
per his report dated 10.08.2022 submitted to the Joint Committee
that no permission was granted for placement of any DG sets in the
green area. Rather, in para 6 of the Reply dated 09.01.2023 already
filed by answering respondent, it was brought to the notice of hthis
Court that once the issue of installation of such DG sets brought
to the notice of the Department, the then District Town Planner
(Enf), Gurugram while exercising the powers conferred under
Section 10 of the Act of 1975, had sealed 3 DG sets placed in green
area (park) alongwith action against other illegal establishments
being in violation of the approved layout plan of the colony. The
photograph of the sealing of DG sets on 27.10.2021 is attached as
Annexure - R4/1. Hence, the legal action was duly taken against

the alleged DG sets by the Department.

That after sealing of DG sets on 27.01.2021 by the Department of
answering respondent, the Malibu Town Residents Welfare
Association vide their representation dated 26.11.2021 (Annexure-
R4/2) informed that the Sh. Raman Sharma, who has filed the
present O.A, is working against the interest and safety of 2000
families of this township by filing frivolous repeated complaints
with ulterior motive. Therefore, said association requested to de-
seal the DG sets and not to take coercive action other additional

establishments. The relevant part of the request of the association

is as under: -



iL.

.

w.

Gensests have been put at central park between
WW-CW blocks for the benefit of the residents.
There are exams for kids going on at this moment
apart from work from home residents as well. We
also have many senior citizens who have retired
from defense forces and other fields who chose this
township due to its vast greenery. This needs a top
priority attention from you to be de-sealed as there
are constant shutdown of electricity due to up-
gradation work happening for smart grid by
DHBVN,

Another genset has been operational at the main
park of Starwood at extreme of north east corner
which is again used jointly by many residents
staying there. Request you again for the
regularization of the same.

RWA office was an existing structure next to
transformer station used by electrical team before.
It has just been refurbished and repainted and
utilized now regularly for vaccination camps, covid
tests, health check ups for senior citizen and other
welfare activities.

The RFID barriers are put for the security of the
residents with their hard-earned money which is a
temporary structure. There are a total of 750 entries
done on an average at these barriers every day
which ensures the logging of people entering the

township. They are manned 24 hours by security
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team and hence never closed for emergencies like
ambulance, police etc. Before these barriers were
installed 3 years back’ we have had serious
security issues like eve teasing by bikers from
HUDA sectors, chain snatching, drinking in outside
cars by men at secluded places, drugs sale next to
HUDA land next to Pine Drive inside the township,
parking of outside cars inside the township etc.
Some residents who visited Mr. R.S. Baath on 28t
October explained their personal experiences of
harassment faced with anti social elements.

School/ Residents Bus Shelters at various locations
all over township have been put up again with
residents’ money. They act as sitting for school
children when they are waiting for school and
resting for elderly residents during their walks etc.
This is also again a temporary structure only.

Guard temporary seating room has been created to
save the guards from rain and sun. They are
actually manning the gates for 24 hours. it is
humane only to create something like this for such
personnel. Again this is a temporary structure paid
by residents and made after request from them.
Orange Drive Street Gate next to panchayati rasta
very crucial for security of residents as this is next
to the area outside the township where all kind of
illegal activities happen everyday. Even drugs and

alcohol was being sold at this small shop which is
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Accordingly,

detrimental for our kids around. All kinds of anti-
social elements hang around this shop creatiné
nuisance post evening. As this is next to Mount
Olympus school.; a guard normally opens the gate
and closes them when there are kids going to the
school.

Temporary gate at Star Wood next to Good Earth
Mall was erected as earlier there was many
unauthorized parking of cars Jfrom the Good Earth
Mall and illegal entry of outside cars parking at
secluded places inside Jfor drinking of alcohol which
becomes a serious threat for the residents residing
there. Ladies and kids are afraid to step out after
evening time due to bad elements roaming around
in the township without any gate earlier. This was
a gate manned by security guards for 24 hours and
never closed completely for any emergency services

like ambulance or police.

Gurugram (Annexure-R4/ 3): -

a) Generator sets put up at central park.
b) RFID, Barriers and Guard Shelter.

¢) Bus queue shelter.
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That the above request of the Resident Association was considered
in public interest as well as for the residents of the colony.
the Department conveyed a no objection for the
provision of services mentioned below vide memo dated 31.12.2021

to District Town Planner (E), Gurugram and Senior Town Planner,
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d) Temporary gate at Star Wood next to Good Earth Mall
maintained by their security.

10. That District Town Planner (P), Gurugram submitted his report on
10.08.2022 before Joint Committee, wherein, it was recorded that
all the DG sets placed in the green area and they have not been given
any permission for placement of above DG sets in the residential
colony. However, it is pertinent to mention that as explained in para
no. 9 above, the NOC for allowing DG sets issued by the Department
on 31.12.2021 and was conveyed to DTP(E), Gurugram and not to
DTP(P), Gurugram. Therefore, it could not be reflected in the
conclusions and recommendation of the committee while submitting
its report in compliance of the orders dated 10.10.2022 of this

Hon’ble Court. Therefore, any apparent contradiction is due to

aforesaid reasons.

11. That as regards the order dated 11.01.2023 i.e., providing requisite
details regarding measurement of area of green belt occupied, a fresh
report with regard to the DG sets mentioned in observations of the
committee has been received from District Town Planner(P),
Gurugram on 23.03.2023. According to the said report dated
23.03.2023, total 13 no. of DG sets found to be installed in the
licensed colony as shown on the copy of approved layout plan placed
at Annexure R4/4. Out of these 13 DG sets are working at site, 6
are at Group Housing, 4 at water boosting site and balance 3 are at

the central park. Thus, only 3 DG sets are installed in the green area.

It is pertinent to mention that the above-mentioned DG sets

comprises a total area of 75.61 sq mtr. and the area of DG sets

7
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installed in the green area work out to only 13.80 sq mtr. The site
plan showing the dimensions of the area covered by each DG sets

is attached as Annexure-R4/5,

It is submitted that as per Rule 4 of Rules of 1976, the
percentage of area of a colony under roads, open spaces etc. is
required to be not Iéss than 45% of the gross area of the land
under the colony, however, which may further the reduced upto
35% considering the planning requirement and sized of the

colony. The provisions of the said Rule as reproduced as under-:-

“4. Percentage of area under roads, open space etc. in
layout plans [Sections 3(3) 4 and 24]—(1) In the layout
plan of a colony, other than an industrial colony 11 5[or
low-density-eco friendly colony], the land reserved for
roads, open spaces, schools, public and community
buildings and other common uses shall not be less than

Jorty five percent of the gross area of the land under the

colony:

Provided that the Director may reduce [after recording
reasons therefore] this percentage to a figure not below
thirty-five where in his opinion the planning requirements

and the size of the colony so Justify.”

Hence, it is submitted that even if the alleged DG sets
are considered for regularization in the green, the gross area
of the colony under green will be more than the required
norms as per the approved layout plan as well as norms

prescribed providing green areas per person.
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12. It is pertinent to mention that the residential plotted colony of
Malibu Town also has a component of Group Housing over an area
measuring 11.89 acres. The Building Plan of the said colony was
approved vide this office Enst. no. 5175 dated 24.04.1997 and the
occupation certificate in respect of building block no. 4 (type-C
wing-2), building block no. 5 (EWS block) and building block no. 6
(EWS block) vide this office memo no. ZP-5-V/BS/2017 /2724
dated 10.03.2017. The Department imposes a condition with
regard to 100% back-up for lifts installed in the project, which is
not possible without the provision of generators. Further, as
regards the DG sets installed in sites earmarked for water boosting

station, the same being a public utility deserves to be considered.
Prayer

In view of the submissions made in foregoing paras, it is
most humbly submitted that the Department of answering
respondent has already sealed the alleged DG sets on 27.10.2021
being not approved in the layout plan of the colony. However,
subsequently on request of RWA, the NOC dated 31.12.2021 was
granted by the Department allowing 3 DG sets in the park of the
colony in public interest. Hence, it is most humbly submitted that
the issue raised in the present application qua this Department are

without any merit and thus, deserves to be dismissed.

Place: Chandigarh (T.L. SatyapzaJ

Director General,
Dated:25.03.2023 Department of Town & Country Planning,
Haryana on behalf of respondent no. 4.
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VERIFICATION:

Verified that the contents of para 1 to 12 of this reply are
true and correct to my knowledge and based on information
derived from the official record which are believed by me to be
correct. Legal submissions are based on advice. No part of it is
false and nothing material has been concealed therein.

i
Place: Chandigarh (T.L. Satya raka.sh]

Director General,
Dated:25.03.2023 Department of Town & Country Planning,

Haryana on behalf of respondent no. 4.
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Office
of Di |
__\_DEPA R;t:é:; Town Planner [Enforcement), Gurugram
2 l‘; HOF TOWN & COUNTRY PLANNING, HARYANA
Secto . HUDA COMPLEYX, 3 FLOOR, GURUGRAM.
Tel-0124-2223749

E-mail: dipenf2.qurugram.tep@am
Wﬁiﬂ%——
Memo No. GF( - |

To . Dated: 03-1. 92 )

m The Director General,
‘ Town & Country Planning
Haryana, Chandigarh.

Su - ' : ;
n,:ijcct b r\(.jllon Taken Report on allegations/issues raised by Sh.Raman Sharma
gainst the Licensed Colony being developed by Malibu Estate Pvt. Ltd. & others.

Reference - Head Quarter memo no. Comp-1B/JE(S)/2021/27631 dated 27.10.2021
and report sent by DTP(P) office memo no. 9455 dated 17.09.2021.

With reference to the subject cited above. it is submitted that report from DTP (P)
was received wherein 83 points were raised. After that the office in receipt of memo no.
Comp-1B/JE(S)/2021/27631 dated 27.10.2021 of Head Quarter wherein the Action
Taken Report was sought in comphance of the directions of minutes of meeting dated

16.03.2021, carried out a demolition drive dated 27, 10.2021 wherein following action

related to DTP (Enf) was taken.

1. Guard Room adjacent to Good Earth Mall was demolished (Ref: Point No. 10

opposite to primary school was

molished. (Ref: Point No. 10 (x1v) of list)

de
¢ Road of Sector-47 & 50 was demolished

3. Boundary w:
(Ref: Point No. 10 (xxix) of list)

4. 1borewell was sealed and a structurc W
h falls within Public He

Wl along Sector Dividin

here Electric Sub Station exists was
partly demolished whic alth site (Ref: Point No. (xiv) of
list)

[llegal boundary wall

on one side of public health site was demolished.

mmercial site was demolished.

Boom barrer at 18 mt.
nue rasta 8.38 mt. wide

. [llegal gate on reve

l

mtr. Wide Whitewood

: : 14
f park falling between the
; Ref: Point No. 68

rive road has been scaled |

649
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n action from time to time.The

office had earlier issued notice to the Managing Director, Malibu Estate Pvt. Ltd.
0 and an FIR bearing no. 0628

It is informed that this office has alrcady take

vide this office memo no. 2499 dated 14.09.202

dated 16.10.2020 was lodged in P.S.-Gurgaon Sadar. Further during the

demolition drive dated 27.10.2021, the residents of the Township gathered on

the spot and resisted and asked the tcam to stop the drive as the residents

stated that the encroachment raised like DG sets, boom barriers ctc. arc being,
used for the welfare of the residents. And they visited the office on next day i.e.
78.10.2021 and submitted a written representation (copy enclosed).The drive

shall further be conducted within the month of November.
The report is submitted for information and further necessary action

please.
Je District T Plénner,
Enforcement, Gurugram.
e\ e
EndstNo. SfL-Q — 6?{,-3 Dated: D3-)]- o2

A copy is forwarded to the following for information and further necessary
action please-

1. Senior Town Planner, Gurugram.
2. District Town Planner (Planning), Gurugram

District Towtr =tenner,
{
[ L Enforcement, Gu—uzrasna.

@
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TS
t MALIBU TOWNE RESIDENTS WELFARE ASSOCIATION
~ Camp Office- WW-59/ GF, Malibu Towne, Sector 47, Gurugram, Haryana-122018

Registration No.HR018201300792 Emall Address : ec.malibutowne.rwa2021@gmail.com
President - Vijay Shiv Nath 98.101.28540 Vice President - Anita Yadav 99.996.35009
Secretary — Amit Katyal 98.733.35880 ’ Jt.Secretary — Rajan Kohll 99.999.04306
e Treasurer — Mahender Gupta 99.710.86001

Dated: 28" October'2021 Ref No: MTRWA/130/2021

)

Shri.R.S . Batth !

DTP Enforcement, .
Gurugram,

Dear Sir, &.‘p W% (/)’L,/L

Subject: Malibu Towne- Demolition of 27th October in our township with utter disregard to safety and
welfare of 2000 families

Greetings to you from Malibu Federation and the residents of Malibu Towne at Sector47, Sohna Road,

Gur}{gram-122018. As you are already aware this is a 200 acres township which houses close to 2.000
families and is the greenest township in the entire Gurugram.

Further to the demolishing incident of today at our township Malibu Towne: residents are very concemed about
this as this directly impacts the security of the township.

Today Genset of residents at WW-CW area was sealed, RFID Barriers at Vikas Marg gate, Main Gates at
StarWood & Temporary guard shelters at Vikas Marg Gate were demolished which were put by residents with
their hard earned money for the security and welfare of residents without any prior notice by DTP
(Enforcement). Neither Malibu Federation, RWA's, Residents had any prior information/ notice on this matter.

Conceming Genset in WW-CW area; this is of prime importance at this moment as kids exams are gaing on
and there are many senior retired residents staying here. We request you to give a confirmation to immediately
put back these RFID barriers and for the desealing of generators so that our kids and senior residents are not

affected.

Mr.Raman Sharma and Mr.Rakesh Siqgh who are RT| activist of our township are constantly working against
the interest and safety of the 2,000 families of this town:«shup. They are constantly conniving in local politics
black mailing the various Gurugram Administration officials and extorting money from builder for their '

personal benefis.

“ollowing are the issues which we have got to know from you which seems to be irregular and neeqd
regularisation. .
1) Generator in Central Park for residents usage

= 35chool Bus Shelters at various locations all over township

_ 3) RFID Securnty Barn'erg g
4) Guard temporary sealing room

5) RWA Office
6) Orange Drive Street Gate

Orange Drive Street Gate s very crucial for security of residents as this s next to the area outside the township
where all kind of illegal activities happen everyday



s welfare: we request you to regularise the

' | ed | ':ng
ction in our township we request you not to proceed until the Malibu Federation RwAaar:\ 3

For any other issues related to the builders iregularities; the DTP is free to take necessary action for the g, '.
against them.

The residents of

this townshi i because of these 2 RTI activists Mr.Rams,
Sharma and Mr Rakect P request with folded hands that .

Rakesh Singh in this township: the entire 2000 families should not suffer or be affecteq

Thanking you,

jay Shiv Nath, (}
ey

President, MTRY
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A8 all these above are put up by residents for residents welfare; We requust yuu w ivyuw ww urs same, Aly
for any future action In our township we request you not to proceed until the Malibu Federation RWA's are
" informed and discussed together for the same,

For any other issues related to the bullders iregularities; the DTP is free to take necessary action for the same
{ against them.

| The residents of this township request with folded hands that because of these 2 RTI activists Mr.Raman
sharma and Mr.Rakesh Singh in this township; the entire 2000 families should not suffer or be affected.
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As all these above are put up by residents for residents welfare; we request you fo reg " Samg

| Also f.or any future action in our township we request you not to proceed until the Malibu Federation
: RWA's are informed and discussed together for the same.

For any other issues related to the builders imegularities; the DTP is free to take necessary action for
same against them.,

The residents of this

iyt 1 township request with folded hands that because of these 2 RTI activists Mr.Ramg,

Rakesh Singh in this township; the entire 2000 families should not suffer or be affecteq, :

Thanking you,
\

Vijay Shiv Nath, |
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As all these above are put up by residents for residents welfare; we request you 1o regulanse the same_ Ajlso /

for any future action in our township we request you not to proceed until the Malibu Federation RWA's are
informed and discussed together for the same.

~ For any other issues related to the builders iregularities; the DTP is free to take necessary action for the same ‘
~ against them,

The residents of this township request with folded hands that because of these 2 RTI activists Mr.Raman
Sharma and Mr.Rakesh Singh in this township; the entire 2000 families should not suffer or be affected.

oG RUGRAWM
122018

\R @'3“& :
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MALIBU TOWNE RESIDENTS WELFARE ASSOCIATION

C‘f!mp OOfﬁce- WW-59/ GF, Malibu Towne, Sector 47, Gurugram, HaQ@na-122018
Pziig(;:trat.op No.l:lR018201300792, Email Address : ec.malibutowne.mazozmail-com
nt — Vijay Shiv Nath 98.101.28540 Vice President — Anita Yadav 99.996.35009
Sccretary — Amit Katyal 98.733.35880 Jt.Secretary — Rajan Kohli 99.999.04306

"™
Treasurer — Mahender Gupta 99,710.86001

Naizd : 25" November2021

N

1O, .\
Shri.K.Makrand Pandurang, AR~

A
Director General, i CHALS S
Department of Town & Country Planning Haryana, /
Plot No.3, Sec-18A, . 4
e
e

Madhya Marg, Chandigarh-160018 6’%‘ M
w1 ~f

Dear Sir, Q :
it 1
Subject: Malibu Towne- Demolition of 27th October in our nship by DTP Enforcemﬁ/

Mr.RS Baatth

S~
pa. s
o
N/

Greetings to you from “Malibu Towne Residents Welfare Association” and the residents of Malibu

Towne at Sector-47, Sohna Road. Gurugram-122018. MTRWA is one of the oldest RWA in this

township. We wisrt6 form you that this is @ 200 acres township which houses close {0 2,000~ , ) ::
Gurugram. HAs2H

families and is the greenest township in the entire

gh who are self proclaimed RTI activists of our township }Q@b

are constantly working against the interest and safety of the 2 000 families of this township by fili@
frivolous repeated complaints with ulterior motives to various government agencies. They are

constantly conniving In local politics, black mailing the various Gurugram Administration officials
and extorting money from builder for their personal benefits. N QL\\D g{

Further to the demolishing ncident of 27th October at our township Malibu Towne, residents are 2“—"!'
very concerned with incident as this directly impacts the security of the township. The common
Genset of residents at WW-CW area was sealed, RFID Barriers at Vikas Marg gate, Main Gates at
StarWood & Temporary guard shelters at Vikas Marg Gate were demolished which were put by
residents with their hard eamed money for the security and welfare of residents without any prior
notice by DTP (Enforcement). Neither MTRWA, Malibu Federation or residents had any prior

i deyrmation or notice on this matter. We request you to give a confirmation to immediately deseal

the generators, put back these RFID barriers and guard shelters.

N 'y 200 residents had signed against these nuisance makers in the township and requested
NP lo restore these demolished infrastructure back; which was handed over o Mr.R.S.Bhatth at

his office on 28th October'2021. However till date we havent received any feedback from him for
the same. Subsequently another letter was signed by more than 450 residents and sent to him.

Copies of the same IS enclosed for your reference.

Mr.Raman Sharmma and Mr.Rakesh Sin



Annexure-R4/2


663

' Tl e

IMIALIBU TOWNE RESIDENTS WELFARE ASSOCIATION

Camp Office- WW-59/ GF, Malibu Towne, Sector 47, Gurugram Haryana-122018
ec.malibutowne.rwaZOZngmail.com

- B_Q‘gistratiop No.HR018201300792, Email Address :
resident — Vijay Shiv Nath 98.101.28540 Vice President — Anita Yadav 99.996.35009
Jt.Secretary — Rajan Kohli 99.999.04306

?;cretary — Amit Katyal 98.733.35880
Treasurer — Mahender Gupta 99.710.86001

We wish to inform you the following infrastructure which are affected and need your help to

". .qularise the same :

1) Gensets have been put at Central Park betwe

There are exams for kids going on at this momen
We also have many senior citizens who have retired from defence

benefit of the residents.
from home residents as well.

k of Starwood at extreme of north east

en operational at the main pa
quest you again for the

2) Another genset has be
corner which is again used jointly by many residents staying there. Re

regularisation of the same.

3) RWA Office was an existing structure next to transformer station used by electrical team before.
d repainted and utilised now reqularly for vaccination camps, covid

It has just been refurbished an
tests. health check ups for senior citizens and other welfare activities.

4) The RFID barriers are put for th dents with their hard eamed money which is
an average at these barriers every

a temporary structure. There are a
le entering the township. They are manned 24 hours by

day which ensures the logging of peop
d hence never closed for emergencies like ambulance, police etc..Before these
led 3 years back; we have had serious security issues like eve teasing by bikers
rs by men at secluded places, drugs

erom HUDA sectors, chain snatching, drinking in outside ca
sale next to HUDA land next to Pine Drive inside the township, parking of outside cars inside the
township etc..Some residents who visited Mr.R.S.Baath on 28! October explained their personal

experiences of harrasment faced with anti social elements.

locations all over township have been put up again
hen they are waiting for school and
ry structure only.

ers at various
t as sitting for school children w
their walks etc..This is also again a tempora

5) School/Residents Bus Shelt

with residents money. They ac
resting for elderly residents during

6) Guard temporary seating room has been created to save the guards from rain and sun. They are
for 24 hours. It is humane only to create something like this for such

actually manning the gates
e NnNel. Again this is a temporary structure paid by residents and made after request from them.
is very crucial for security of residents as

7) Orange Drive Street Gate next to panchayati rasta
this is next to the area outside the township where all kind of illegal activities happer everyday.
hop which IS deterimental for our kids arognd.

Evep drugs and alcohol was being sold at this small s
All kinds of anti-social elements hang around this shop creating nuisance pos

next to Mount Olympus school; a guard normally opens the gate and closes them
kids going to the school.
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IMALIBU TOWNE RESIDENTS WELFARE ASSOCIATION

C?mg Office- WW-59/ GF, Malibu Towne, Sector 47, Gurugram, Haryana-122018
Registration No.HR0182

Srmcklin o 01300792, Email Address : ec.malibutowne.rwa2021@gmail.com
jay Shiv Nath 98.101.28540 Vice President — Anita Yadav 99.996.35009

S e .
;Cl’ etary — Amit Katyal 98.733.35880 Jt.Secretary — Rajan Kohli 99.999.04306

Treasurer — Mahender Gupta 99.710.86001

, . S are d to step out after evening time due to bad elements
roaming around in the township without any gate earlier. This was a gate manned by security

gu,grds for 24 hours and never closed completely for any emergency services like ambulance or
police.

Wg request your office to help us by giving the necessary permissions to regularise these facilities
which have been put by the residents for their safety, security and welfare. We are attaching the

photographs of the security RFID gate with guard sitting area, bus shelters, RWA/Federation office
and the generator area of residents usage for your reference.

For any other issues related to the builders irregularities: the DTP is free to take necessary action
for the same.

Inorder to have better clarity on the green areas; we have also got the entire colony surveyed by an
accredited firm and the green areas excluding the structures such as electrical substations,

sewage treatment plants, etc was more than the mandatory green required as per the DTCP
regulations. We are attaching the necessary documentation for the same.

As mentioned in our earlier letters again that because of the 2 RTI activists Mr.Raman Sharma and
Mr.Rakesh Singh; the entire 2,000 families should not suffer or be affected.

. ‘P“A‘-.

‘fhanking you, 2R W 4
/! '

k_a/%\/\ 'I ‘f . :' AR ,':

Vijay Shiv Nathi? \ Y
. )h‘)f CJ‘\‘ b

SETIEL MIRVA P

(% Mr.R.S.Baath (DTP Enforcement)

il
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Directorate of Town & Country Planning, Haryana

plot no. 3, Nagar Yojana Bhawan
. , Sector-18A, Madh ;
Phione: 0172.2549349; website: http:/ /topharyana.govin
. . n

//___________—-——————*—_—_____—_—————

To
District Town Planner (E),
Gurugram.
spa;ub Memo No. Comp.-1B/JE(S)/2021/ % 5 6 L/C/ Dated: 3 / //2 : ’Z/
Subject:- Malibu Towne, demolition of 27t October in township by DTP (E)

Gurugram.

The subject cited representation dated 26.11.2021 received from Sh.

Vijay Shiv Nath, President, Malibu Towne Residents Welfare Association, Gurugram

(copY enclosed) has been examined and accordingly,

that the department have no objection for the provision of services mentioned below in

‘he interest of public at large in Malibu Towne:-

[ have been directed to inform

a) Generator sets put up at central park.

b) RFID, Barriers and Guard Shelter.

c) Bus queue shelters.
d) Temporary gate at Star Wood next to Good Earth Mall maintaincd by
their security.

‘ssue instructions in this regard.

You are accordingly requested to 18

(Rajesh Kaushik)
District Town Planner (HQ)

IFor: Director, Town & Country Planning

Z Haryana, Chandigarh 4
fndst No. Comp.-1B /JE(S)/2021/ 35 éjb Dated: 3] ’/Z~q
and

Gurugram for information

w

(Rajesh Kaushik]
District Town planner (11Q)
wn & Country Planning
jHaryana, Chandigarn

s forwarded Senior Town Planner,

ﬁd#“‘ A copy 1

further action please.

For: Director, To

4
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DG SETS IN GROUP HOUSING -6 NOS

18.50M

6.50M

e

7.50M
6.50M

7/

- ..&..

10.00M

6.50M
7.60M
7.60M

2

TOTAL PLATFORM AREA DG SETS =140.60 + 76.0 = 216.60 SQM

TOTAL AREA OF DG SETS

7

=37.75 + 31.75 = 89.50 SQM
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DG SETS IN PUBLIC HEALTH SITE-4 NOS

7.60M
[-2.50M—| 1.15M+—

o e
= = = s
o o o o
© S S S
Te <t < m4
Al al

—F1.15M 1.15M

' TOTAL PLATFORM AREA DG SETS =11.25 + 42,56 = 53.81 SQM
TOTAL ARE OF DG SETS =8.0+13.80 =21.80 SQM W
17




G SET IN CENTRAL PARK-3 NOS

- 5.35M

DGSET | - sism—
DGSET | [DGSET

\ 10.50M -

+2.50M

—35.00M—-

2.50M

TOTAL PLATFORM AREA OF DG SETS = 39.625 SQM
TOTAL >mm> OF DG SETS =13.80 SQM %\hm
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